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MATTERS UNDER RULE 377 
(i) N e e d  f o r  r e c o m m e n c e m e n t  o f

EXPORT OPERATIONS FROM ALLEPPY
P o r t  i n  K e r a l a .

SHRI B. K. NAIR (Quilon): 
Alleppey Port on the West Coast of 
Kerala has been remaining unused 
for several months now owing to lack 
of proper attention to maintenance 
work. But now, following prolonged 
agitation by the unemployed Port 
workers and the starving members 
of their families numbering several 
thousands and outcry from the 
public, the r;qusite facilities haxe 
been restored and essential repairs 
and renovatiln carried out. A 
few Barges needed for taking Cargo 
to and from the ships out in the sea 
have also been acquired and put in 
service.

Under these circumstances, I have 
to appeal to the Goverment of India 
to make arrangements for recom-
mencing export and import opera-
tions at this Port, not only means 
to save the workers from misery 
but also to relieve congestion and 
ease the situation in other Ports like 
Cochin and Bombay. With the out-
break of monsoon just only a few 
weeks away, during which a Port 
has to remain closed, it is hop ed that 
urgent attention will be paid to this 
matter even if it means diversion of at 
least few ships within the days to 
come.

(ii) NEED FOR INCREASED ASSISTANCE 

TO RAJASTHAN GOVERNMENT TO  
MEET SEVERE DROUGHT IN THE 
s t a t e
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(iii) N o m - A v a i l a b i l i t y  o f C o q k i n g  
G a s  i n  R a n i g a n j  A r e a

SHRT K ^ IS H A N  C H A N D R A  
H A L D E R  (D urgapur): Lindt r
R ule 377, I am making a statement.

Ranigaj area is not getting 
cooking gas supply since October, 
1980 causing acute hardship and 
distress to gas consumer.?. R a iganj 
depends entirely on llindusthan 
Petroleum supply. Several repre-
sentations, already made, draw no 
attention o f  the authorities as well 
as M inister o f Petroleum and Che-
micals about th e ‘non-availability o f 
cooking gas . in Raniganj. area.

U nder the circumstances I urge 
upon the Government to take im-
mediate steps for restoration o f

Hindusthan Petroleum supply and 
also additional supply by Indian O il 
Corporation to the Raniganj area.

(iv) S t e p s  f o r  R e h a b i l i t a t i o n  o f  
Pe o p l e  A f t e r  T h e i r  E v i c t i o n  
U n d e r  T h e  L a n d  A c q u i s i t i o n  
A c t  i n  T a m i l  N a d u

D R . V . K U L A N D A IV E L U  (Chi-
dambaram). U nder R ule 377, la m  
making a statement.

In the interest o f the public I 
would like to make a submission on 
the floor o f the House thai an adequ-
ate care must be ensured in rehabili-
tation o f the people when they are 
evicted from a place in the Land 
Acquisition Act.

I refer to the prevailing atmos-
phere at N eyveli Complex in Tam il 
Nadu. The Tam il Nadu State * snvt. 
has just now acquired lands for 
N L C  Project expansion scheme and 
evicting the villagers under Land 
Acquisition A ct, and the process is 
continuing fur a better cause o f  a 
major project. T h e people who sur- 
rende" lands and household proper-
ties to the NL<~! Ltd. in the rural 
areas express their dis-satisfaction 
o f being nee-lected and poorly 
attended b v  the authorities in reha-
bilitation measures. They also claim 
for job opportunities in the N L C . 
Ltd. tor each family involved in the 
Land Acquisition and reasonable 
higher fixation o f  remuneration for 
their land and household properties 
on the grounds Oi" being in the 
adjoining Town areas.

W hen we are anxious to see our 
country to prosper in rapid indus-
trialisation and early execution o f 
project schemes should not fail to 
realise the gravity o f Psychological 
trauma caused to the meagre section 
the poor villagers when their lands 
and household properties are acqui-
red and subjected for eviction, I 
restate that care must be ensured in 
rehabilitation. I f  it is not o f mere 
exaggeration that the people are 
invariably under the misery o f being


